Name of the Corporate Debtor: Vinkem Labs Limited
CIN : U24231TN1994PLC029622
Date of commencement of Liquidation: 12th June 2025

LIST OF STAKEHOLDERS
Summary as on 31st October 2025

Filing under clause (d) of sub- ion (5) of lation 31 of the IBBI (Liquidation Process) latic 2016
Annexure 7 - List of Other Stakeholders, if any,(other than financial cred| and operationalcreditors)
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1 Buldana Urban Credit Care Private Limited 16-07-2025 3,50,00,000 1,25,00,000 Shareholder NIL NIL NIL 0.458 NIL NIL NIL 2,25,00,000 Note 1
Total 3,50,00,000 1,25,00,000 0.458 2,25,00,000

Note 1

A. The amount admitted (12,50,000 equity shares at Rs. 10/- each ) as per the annual return filed with ROC.




